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The 14™ August 2025
No. 01/Estb.Gazz-331/2025/1217—1In exercise of the powers conferred by the

provision to Article 309 of the Constitution of India, the Governor of Bihar is hereby
pleased to make the following rules; "Bihar Sugarcane Service (Recruitment and Service
Conditions) Rules, 2016 ", as amended from time to time:
1. Short title, extent and commencement
(1)  These, rules may be called the "Bihar Sugarcane Service (Recruitment
and Service Conditions) (Amendment) Rules, 2025.
(2.) It shall extend to the whole of the State of Bihar.
(3.) It shall come into force on such date as the State Government, may by
notification in the official Gazette, appoint.
2. Amendment of Rules-8 '""Bihar Sugarcane Service (Recruitment and Service
Conditions) Rules, 2016. Rule 8 of the said Rules shall be substituted as follows :-

“ 8. Educational Qualification - The minimum educational qualification for
direct recruitment to the basic category of posts in the cadre shall be a Bachelor's
Degree in Agricultural Science from a recognized Agricultural University/ Institute/
Central University (Faculty of Agriculture)."

By Order of the Governor of Bihar
B. Kartikey Dhanji,
Secretary.
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